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+[THE MINISTER OF STATE IN
) o THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
196 5-66 23,073 WA I | SHUKLA): (a) and (b). The Admi-
ma‘é’r 3 nistrator of Delhi was designated as
1966—67 54,669 30,258 Lt. Governor on 7-9-1966, The ex-
1967~68 1,48,548 87,000 penditure incurred on his house in
i 1965-66, 1966-67 and 1967-68 and the
1968-69 1,86,280 32,000 proposed expenditure for 1968-69, is
(srearfam) given below:—
. Expenditure Expenditure
Year ou repairs and on furnish-
original works - ings
Rs. Rs.
1965-66 ' 23,073 Not readily
available.
1966-67 - 54,669 30,258
1967-68 ) . . 148,548 87,000
1968-69 186,280
{proposed) > 321000
Thes; figures include cxpenditures | CATION be pleased to state: T

incurred and proposed to be incurred
on the Secretariat staff and office of
the Lt. Governor, Delhi, since no
separate gub-head for accounting for
these expenses hag been maintained.
Separate accounts were not kept for
the residence of the Chiet Commis-
sioner, ax it was then called before
1965-66.].

FEVALUATION OF FARM YIELD

382 SMT. LALITHA (RAJAGO-
PALAN): Will the Minister of EDU-

+Transferred, from the

9th May, 1968.

(a) whether the Natonal Couneil
of Educational Research and Train-
ing has been asked by the Nehru
Foundation for Development to do
the evaluation on farm yield; and

(b) if so, what are the findings?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): (a) No Sir.
However. the National Council of
Education Reseach and Training
have at the request of TIndian Na-

+[ 1 English translation.



Calling attention to

1703

tional Committee for Space Research

undertaken a study on “Evaluation
of Agricultural Television Pro-
grammes in Delhi”, The objectives

of evaluation are:—

(i) To study the impact of Agri-
cultural Television Programmes on
farming community;

(ii) Relative knowledge gained;

(iii) Change of attitudes of

farmers; and

(iv) Adoption of
practices,

improved farm

(b) The study has not heen comp-
leted 5o tar and therefore, the find-
ings are not available.

Y3V LOYMINT OF NON-AMERICANS IN
U.S.A.

-

406. DR. BHAI MAHAVIR:
the Minister of EDUCATION
-pleased to state:

Will
be

(a) whether it ig
large number of highly qualified
Indians now settled in U.S.A. and
'Canada are willing to return to their
motherland if given suitable opportu-
nities;

(b) whether it is a fact that most
of the developed countries including
the U.S.A. are not willing to co-ope-
rate with the devloping countries
in stopping the brain drain from the

latter; and ,

does the
this

(c) if so, what steps
Government propose to take in
mattery

" THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): (a) Generally

speaking, Indians  are willing to
return to India if suitable opportu-
nities exist. . -. . . -

_ (b) There is no such indication.

(c) Does not arise.

TTransfer;ad from the 9th May,
1968, .
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_ the Government.

a matter of urgent
. public importance
12 NoonN .

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE
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REPORT IN THE ‘‘STATESMAN’’ OF MAY 6, 1968
Re¢FOR MULAFOR ASSAM’S REORGANISATION

SHRI BHUPESH GUPTA (West
Bengal): Sir, I beg to call the atten-
tion of the Minister of Home Affairs
to the report in the “Statesman” of
May 6, 1968, that “the formula for
Assam'’s reorganization approved by
the Internal Affairs Committee of the
Cabinet, envisages the status of a sub-
federation for the hill districts.”

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
Sir I have seen the press report in the
Statesman of 6th May 1968 to the
effect that a formula for Assam’s re-
organisation has been approved by the
Internal Affairs Committee of the
Cabinet and that the status of Sub-
federation is envisaged for Hill dis-
tricts under that formula. The ques-
tion of reorganisation of Assam has
been engaging the active attention of
The matter was no
doubt considered at a meeting of the
Internal Affairs Committee a few days
ago but the Committee Jdid not _
approve any particular formula., In
fact, the matter has been placed
before the Cabinet, which is still to
take a decision. T may mention that
we had a discussion with the leaders
of parties in Parliament on the ques-
tion of reorganisation of the State of
Assam on 27th November, 1967. We
had agreeg that the quesijon was a
delicate and difficult one and would
require persistent efforts to find a
satisfactory solution which would be
in the larger national interest. We
have been making efforts in this
direction and have now_ reached a
stage when a final decision hag to be
taken. In this context I would not
like to say anything more by way of
comment on the press report except
that the term “Sub-federation” did
not occur to us so far and that no



